
Sr.No. Court District Case No. Advocate

1 Amritsar Nil Nil Nil Nil Nil Nil Nil

2 Barnala Nil Nil Nil Nil Nil Nil Nil
3 Bathinda Nil Nil Nil Nil Nil Nil Nil
4 Faridkot Nil Nil Nil Nil Nil Nil Nil

5 Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil
6 Fazilka Nil Nil Nil Nil Nil Nil Nil
7 Ferozepur Nil Nil Nil Nil Nil Nil Nil
8 Gurdaspur Nil Nil Nil Nil Nil Nil Nil

9 Hoshiarpur Nil Nil Nil Nil Nil Nil Nil
10 Jalandhar Nil Nil Nil Nil Nil Nil Nil

11
Kapurthala

Nil Nil Nil Nil Nil Nil Nil
12 Ludhiana Nil Nil Nil Nil Nil Nil Nil
13 Mansa Nil Nil Nil Nil Nil Nil Nil

14 Moga Nil Nil Nil Nil Nil Nil Nil
15 Pathankot Nil Nil Nil Nil Nil Nil Nil

16 Patiala Nil Nil Nil Nil Nil Nil Nil
17 Rupnagar Nil Nil Nil Nil Nil Nil Nil
18 SAS Nagar Nil Nil Nil Nil Nil Nil Nil
19 Sangrur Nil Nil Nil Nil Nil Nil Nil

20 SBS Nagar Nil Nil Nil Nil Nil Nil Nil
21 Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil
22 Tarn Taran Nil Nil Nil Nil Nil Nil Nil

23 Chandigarh Nil Nil Nil Nil Nil Nil Nil
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Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Date of Registration

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

1 Faridkot CS/516/2024 Bank of India Vs Gurtej Singh R.S. Kakkar 01 July 2024 01 Aug 2024

2 Faridkot CS/554/2024 State Bank Of India Vs Ranjit Singh R.S. Kakkar 03 July 2024 01 Aug 2024

3 Faridkot CS/624/2024 State Bank Of India Vs Thakur Dass Gulati R.S. Kakkar 15 July 2024 01 Aug 2024

4 CJ(JD), Faridkot Court Faridkot CS/705/2024 Reshma Kaur Vs Paramjit Kaur N.S. Wahniwal 02 Aug 2024 02 Aug 2024

5 CJ(SD) Faridkot Faridkot CS/387/2024 Canara Bank Vs M/s Dhir Vastar Vatika and other Dildeep Singh 15 May 2024 03 Aug 2024

6 Faridkot CS/707/2024 Amarpal Singh Vs Gurjit Singh K.S.Mittal 03 Aug 2024 03 Aug 2024

7 Faridkot CS/708/2024 Basant Kaur Vs Satnam Singh L.S. Chauhan 03 Aug 2024 03 Aug 2024

8 Faridkot CS/719/2024 Sunil  Chawla 07 Aug 2024 07 Aug 2024

9 Faridkot CS/542/2024 Punjab and Sind Bank Vs Inderjit Kaur and others Dildeep Singh 02 July 2024 08 Aug 2024

10 Faridkot CS/723/2024 Satish Chawla Vs Rajni Chawla Sunil  Chawla 08 Aug 2024 08 Aug 2024

11 Faridkot CS/443/2024 Ankush Manchanda 24 May 2024 09 Aug 2024

12 Faridkot CS/728/2024 Pooja Rani Vs Chinder Pal Babu Lal 09 Aug 2024 09 Aug 2024

13 D&SJ Faridkot Faridkot CA/100/2024 Mahadev Corporation and Other Vs UCO Bank Sandeep Handa 13 Aug 2024 13 Aug 2024

14 D&SJ Faridkot Faridkot CA/100/2024 Mahadev Corporation and Other Vs UCO Bank Sandeep Handa 13 Aug 2024 13 Aug 2024

15 Faridkot ARB/267/2024 Gurnaib Singh Vs Union Of India and Others D.C.Goyal 13 Aug 2024 13 Aug 2024

16 Faridkot CS/738/2024 Harpreet Singh Vs Sukhveer Kaur L.S.Brar 13 Aug 2024 13 Aug 2024

17 Faridkot CS/634/2024 Canara Bank Vs Daljit Singh and others Dildeep Singh 16 July 2024 16 Aug 2024

18 CJ(SD) Faridkot Faridkot CS/753/2024 Dipti Singh Vs Sardool Singh Harpreet Kaur 16 Aug 2024 16 Aug 2024

19 CJ(SD) Faridkot Faridkot CS/754/2024 M/s Pankaj Traders Vs M/s S.K.Industries V.K.Tayal 16 Aug 2024 16 Aug 2024

20 Faridkot ARB/270/2024 Major Singh Vs Union of India and others D.C.Goyal 17 Aug 2024 17 Aug 2024

21 Faridkot ARB/271/2024 Harpal Singh Vs Union of India and others D.C.Goyal 17 Aug 2024 17 Aug 2024

22 Faridkot EXE/162/2024 Hardev Singh Vs Union of India and others D.C.Goyal 17 Aug 2024 17 Aug 2024

23 CJ(SD), Faridkot Court Faridkot CS/757/2024 Punjab and Sind Bank Vs Jatinder Singh Darshan Asha 17 Aug 2024 17 Aug 2024

24 Faridkot CS/758/2024 Paramjit Singh Vs Kamal Kiran Kaur V.K.Monga 17 Aug 2024 17 Aug 2024

25 Faridkot EXE/176/2024 Sukhdev Singh Vs Union of India and others D.C.Goyal 21 Aug 2024 22 Aug 2024

26 Faridkot CS/768/2024 Yadwinder Singh Vs Gurpreet Singh S.V.Singh 22 Aug 2024 22 Aug 2024

27 Faridkot CS/772/2024 Tarsem Singh Vs Arshdeep Singh and others Kuldeep Kaur 23 Aug 2024 23 Aug 2024

28 Faridkot CS/75/2024 Canara Bank Vs Palak Dildeep Singh 24 Jan 2024 28 Aug 2024

29 CJ(SD) Faridkot Faridkot CS/775/2024 Surjit Singh Vs Rajinder Singh Dhillon and other Gurwinder Singh 28 Aug 2024 28 Aug 2024

30 CJ(SD) Faridkot Faridkot CS/770/2024 Jaswant Singh 23 Aug 2024 31 Aug 2024

31 Faridkot CS/782/2024 Namdar Singh Vs Amarjit Kaur and other N.S. Wahniwal 31 Aug 2024 31 Aug 2024

32 CJ(SD) Faridkot Faridkot CS/785/2024 Jagdish Kumar Vs Sahib Singh Mukesh Kumar 31 Aug 2024 31 Aug 2024

Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil

Form 2  (Punjab)
List of cases in which e-Payment of Court fees was made during the month of August, 2024

Date of e-payment of 
Court fees

CJ(JD), Faridkot Court 
No.13

CJ(JD), Faridkot Court 
No.13

CJ(JD), Faridkot Court 
No.13

CJ(JD), Faridkot Court 
No.11

CJ(JD), Faridkot Court 
No.13

ACJ(SD), Faridkot    Court 
No.7

Redhima Kataria Vs Preet Kanwal alias Preet 
Kanwal Dhaliwal and others

CJ(JD), Faridkot Court 
No.11

 ACJ(SD),   Faridkot   
Court    No.7 

ACJ(SD), Faridkot Court 
No.6

Indian Overseas Bank Vs Sukhjinder Kaur and 
others

CJ(JD), Faridkot Court 
No.13

ADJ-II,
Faridkot

CJ(JD), Faridkot Court 
No.11

CJ(JD), Faridkot Court 
No.13

ADJ-II,
Faridkot

ADJ-II,
Faridkot

ADJ-I,
Faridkot

ACJ(SD), Faridkot Court 
No.6

ADJ-I,
Faridkot

ACJ(SD), Faridkot Court 
No.6

ACJ(SD), Faridkot Court 
No.7

ACJ(SD), Faridkot Court 
No.6

Gurdeep Singh Vs Gursewak Singh alias Sewak 
Singh and other

ACJ(SD), Faridkot Court 
No.6

Fatehgarh 
sahib

Sri Muktsar 
Sahib



Sr.No. Court District Case No. Advocate Date of Registration

1 Amritsar Nil Nil Nil Nil Nil

2 Barnala Nil Nil Nil Nil Nil

3 Bathinda Nil Nil Nil Nil Nil

4 Faridkot Nil Nil Nil Nil Nil

5 Fatehgarh Sahib Nil Nil Nil Nil Nil

6 Fazilka Nil Nil Nil Nil Nil

7 Ferozepur Nil Nil Nil Nil Nil

8 Gurdaspur Nil Nil Nil Nil Nil

9 Hoshiarpur Nil Nil Nil Nil Nil

10 Jalandhar Nil Nil Nil Nil Nil

11 Kapurthala Nil Nil Nil Nil Nil

12 Ludhiana Nil Nil Nil Nil Nil

13 Mansa Nil Nil Nil Nil Nil

14 Moga Nil Nil Nil Nil Nil

15 Pathankot Nil Nil Nil Nil Nil

16 Patiala Nil Nil Nil Nil Nil

17 Rupnagar Nil Nil Nil Nil Nil

18 SAS Nagar Nil Nil Nil Nil Nil

19 Sangrur Nil Nil Nil Nil Nil

20 SBS Nagar Nil Nil Nil Nil Nil

21
Sri Muktsar Sahib

Nil Nil Nil Nil Nil

22 Tarn Taran Nil Nil Nil Nil Nil

23 Chandigarh Nil Nil Nil Nil Nil

Form 3  (Punjab)
List of cases in which Electronic Service of Process has taken place during the month of August, 2024

Petitioner Name Vs. 
Respondent Name

Date of Electronic 
Service of Process



Sr.No. Court District Court Name Court No. Case Type

Amritsar Nil Nil Nil Nil

Barnala Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil

Fatehgarh Sahib
Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil

Mansa Nil Nil Nil Nil

Moga Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil

Patiala Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil

1 ADJ Chandigarh ADJ 31 ARB/MISC 4(3-ARB, 1-MISC)

Form 4  (Punjab)
List of total no. of cases randomly allocated during the month of August, 2024

Case Count (No. of cases 
randomly allocated)



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

1 CHANDIGARH 691/2021 Chandigarh Administration Vs  Unitech Ltd Sh. G P 04-10-2021 01-08-2024

2 CHANDIGARH 126/2016 The Pb State Cooperative Vs Ms J K Enterprises Sh. Anuj 26-02-2016 02-08-2024

3 CHANDIGARH 485/2020 The Pb State Coop vs Hansung Ind Sh. R K Sharma 29-07-2020 03-08-2024

4 CHANDIGARH 488/2022 Sarover Hotel P Ltd Vs James Hotel Ltd Sh. Pritam Singh Saini 24-05-2020 05-08-2024

5 CHANDIGARH 742/2017 M/s Mukhtiar Singh Sons Vs The Pb State Civil Sh. N. S Rana 07.10.2017 05-08-2024

6 CHANDIGARH 85/2023 Pb Water Supply Vs M/s Girdhari Lal Aggarwal Sh. Vijay Kaushal 30-01-2023 06-08-2024

7 CHANDIGARH 81/2015 Pb State Cooperative Vs Ms Global Agri Syste Sh. D P Gupta 10-04-2015 06-08-2024

8 CHANDIGARH 483/2020 National institution of electronics Vs SREI Sh. Shobit 24.07.2015 07-08-2024

9 CHANDIGARH 511/2022 Nirogi Medical Store VS Director Cum Principal Sh. Arun Bansal 31-05-2022 07-08-2024

10 CHANDIGARH 427/2010 Emmson international ltd Vs Pb State Warehousing Sh. Anuj 15-09-2010 08-08-2024

11 CHANDIGARH 261/2019 Ravinder Kumar Vs DSC ltd Sh. Preeti Taneja 15-03-2019 09-08-2024

12 CHANDIGARH 635/2022 Guru Ram Dass Rice Mills Vs Pb Agro Sh. Manpreet Singh 03-09-2022 09-08-2024

13 CHANDIGARH 236/2013 M/s Dhillon Rice Mills VS G. S Bhatia Sh. D K Singal 24-10-2013 12-08-2024

14 CHANDIGARH 857/2018 National Insurance Com Vs Ms A v Cotex Sh. NitinGupta  09-10-2018 12-08-2024

15 CHANDIGARH 849/2018 Mahavir Rice Mills VS The Pb State Sh. NS Rana 04-10-2018 13-08-2024

16 CHANDIGARH 909/2018 M/s Pb Rice Mills Vs State Warehousing Sh. Vishal Sohdhi 20-09-2018 14-08-2024

17 CHANDIGARH 911/2018 The Chief Engg Vs Aggarwal Sons Sh. Veena Bhutani 29-10-2018 14-08-2024

18 CHANDIGARH 1204/2018 Pb Edusat Society Vs Hughes Communication Sh. Ravi inder 20-12-2018 17-08-2024

19 CHANDIGARH 13/2016 HR Power Projects Vs Canara Bank Sh. Yogesh Mittal 03.10.2016 17-08-2024

20 CHANDIGARH 667/2017 Sudharshan Facilities Pvt Ltd Vs PGIM Sh. V Chaudhary 29-08-2017 20-08-2024

21 CHANDIGARH 2/2021 Dua Asso. VS KROXX Sh. Sehajbir Singh 01-03-2021 20-08-2024

22 CHANDIGARH 731/2017 M/s Baba Nanak Rice VS The Pb tate Sh. N S Rana 22-09-2017 21-08-2024

23 CHANDIGARH 316/2020 The New India Ass. VS R N Kapoor Sh. R K Chand 04-03-2020 22-08-2024

24 CHANDIGARH 544/2021 Kare Partner Group India VS Joseph Hospital Soceity Sh. S Kosar 31-05-2021 27-08-2024

25 CHANDIGARH 42/2023 State of Punjab VS Rakesh Kumar GP 07-01-2023 27-08-2024

26 CHANDIGARH 323/2018 Meters and Inst VS Inox Leisure Sh. Anu Dhiman 18-05-2018 28-08-2024

27 CHANDIGARH 44/2016 Pb Urban Planning VS Ms Blue Coast Hotel Sh. 06-7-2015 29-08-2024

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of August, 2024

Date of 
Registration

Date of Case 
Management 

Hearing

Sri Muktsar 
Sahib

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Form 5  (Punjab)
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28 CHANDIGARH 31/2018 LG Polymers India Pvt Ltd Vs P K Chandana Sh. Rajivd 04-10-2018 29-08-2024

29 CHANDIGARH 317/2019 Tiger Coating GMBH Vs Sunny Khakse Sh. Kunal Dutta 19-3-2019 30-08-2024

30 CHANDIGARH ARB/613/2024 M/S GARG AND COMPANY Vs STATE OF HARYANA SH. R. S KALRA FOR PETITIONER 08-07-2024 01.08.2024

31 CHANDIGARH ARB/617/2024 M/S GARG AND COMPANY Vs STATE OF HARYANA SH. R. S KALRA FOR PETITIONER 10-07-2024 01.08.2024

32 CHANDIGARH ARB/618/2024 M/S GARG AND COMPANY Vs STATE OF HARYANA SH. R. S KALRA FOR PETITIONER 10-07-2024 01.08.2024

33 CHANDIGARH ARB/619/2024 M/S GARG AND COMPANY Vs STATE OF HARYANA SH. R. S KALRA FOR PETITIONER 11-07-2024 01.08.2024

34 CHANDIGARH ARB/621/2024 M/S GARG AND COMPANY Vs STATE OF HARYANA SH. R. S KALRA FOR PETITIONER 12-07-2024 01.08.2024

35 CHANDIGARH ARB/622/2024 M/S GARG AND COMPANY Vs STATE OF HARYANA SH. R. S KALRA FOR PETITIONER 12-07-2024 01.08.2024

36 CHANDIGARH ARB/623/2024 M/S GARG AND COMPANY Vs State of HARYANA SH. R. S KALRA FOR PETITIONER 12-07-2024 01.08.2024

37 CHANDIGARH ARB/624/2024 M/S GARG AND COMPANY Vs STATE OF HARYANA SH. R. S KALRA FOR PETITIONER 12-07-2024 01.08.2024

38 CHANDIGARH MISC DJ/484/2024 STATE OF HARYANA Vs M/S GARG AND COMPANY SH GOPAL SINGH FOR PETITIONER 23-07-2024 01.08.2024

39 CHANDIGARH MISC DJ/485/2024 STATE OF HARYANA Vs M/S GARG AND COMPANY SH GOPAL SINGH FOR PETITIONER 23-07-2024 01.08.2024

40 CHANDIGARH MISC DJ/486/2024 STATE OF HARYANA Vs M/S GARG AND COMPANY SH GOPAL SINGH FOR PETITIONER 23-07-2024 01.08.2024

41 CHANDIGARH ARB/553/2022 CHIEF ENGINEER VS AGGARWAL TRADERS SH G.C BABBAR FOR PETITIONER 25.07.2022 02.08.2024

42 CHANDIGARH CIVIL SUIT/4/2024 JADGISH CHANDER VS JAYPEE BROTHERS 03.02.2024

43 CHANDIGARH ARB/389/2022 CSJ INFRASTURCUTE LTD. VS. AYAAN FOODS 28.04.2022 03.08.2024

44 CHANDIGARH ARB/1296/2019 PUNJAB STATE WAREHOUSE VS M/S EAGLE EYE SECURITY 16.10.2019 03.08.2024

45 CHANDIGARH EXE/245/2024 MITTAL CONSTRUCTION VS STATE OF PUNJAB 04.05.2024 05.08.2024

46 CHANDIGARH CIVIL SUIT/10/2023 WESTER OVERSEAS STUDY VS M/S EAGLE I ADVISON 18.11.2023 06.08.2024

47 CHANDIGARH ARB/548/2022 21.07.2022 06.08.2024

48 CHANDIGARH ARB/546/2024 M/S ICONIC SPACE CREATORS VS PUNJAB SMALL INDUSTRIES 19.04.2024 06.08.2024

49 CHANDIGARH Misc Dj/541/2024 STATE OF HARYANA Vs M/S GARG AND COMPANY SH. R. S KALRA FOR PETITIONER 09.08.2024 09.08.2024

50 CHANDIGARH ARB/223/2024 M/S COMMANDO CATERERS  V CITCO SH G.S BEDI FOR PETITIONER 01.03.2024 09.08.2024

51 CHANDIGARH EX/635/2022 KIRAN IMPEX VS. M/S HEALTH BIOTECH LTD SH. ARSHDEEP BHULLAR FOR DH 01.11.2022 12.08.2024

52 CHANDIGARH ARB/414/2022 STATE OF PUNJAB VS. MADHVA BARAHAMPUTRA 13.05.2022 12.08.2024

53 CHANDIGARH ARB/415/2022 STATE OF PUNJAB VS. MADHVA BARAHAMPUTRA 13.05.2022 12.08.2024

54 CHANDIGARH Cs/1/2024 M/S AEREN IT SOLTION VS M/S SPICE LABS 31.05.2024 12.08.2024

55 CHANDIGARH EXE/329/2023 BHULLAR CONSTRUCTION VS. PUNJAB SMALL INDUSTRIES LTD. 23.03.2023 12.08.2024

56 CHANDIGARH EXE/534/2022 HGCL NIRAJ SUPREME P.LTD. VS. STATE OF PUNJAB 26.08.2022 14.08.2024

57 CHANDIGARH EXE/536/2022 HGCL NIRAJ SUPREME P.LTD. VS. STATE OF PUNJAB 26.08.2022 14.08.2024

58 CHANDIGARH EXE/535/2022 HGCL NIRAJ SUPREME P.LTD. VS. STATE OF PUNJAB 26.08.2022 14.08.2024

59 CHANDIGARH ARB/501/2022 27.05.2022 14.08.2024

60 CHANDIGARH ARB/533/2022 MAHALAXMI ANIMLA FOOD VS HARYANA STATE COOPERATIVE 11.07.2022 16.08.2024

61 CHANDIGARH ARB/534/2022 SURBHI CATTLE FEED VS HARYANA STATE COOP 11.07.2022 16.08.2024

62 CHANDIGARH ARB/444/2023 ROHAN RAJDEEP TOWLLWAYS VS STATE OF PUNJAB 24.07.2023 16.08.2024

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. HARISH MEHLA FOR 
PETITIONER

03.08.2024,12
.08.2024.30.0

8.2024

SH. ASHWANI KUMAR, 
ADJ CHD

SH. YOGESH MITTAL FOR 
PETITIONER, SH. MOHIT SAREEN 

COUNSEL FOR RESPONDENTS

SH. ASHWANI KUMAR, 
ADJ CHD

SH AJAY SOOD FOR PETITIONER 
AND SH MANDEEP SINGH FOR 

RESP.
SH. ASHWANI KUMAR, 

ADJ CHD
SH ARUN KUMAR BHATIA FOR 

APPLICNT
SH. ASHWANI KUMAR, 

ADJ CHD
SH RAJESH KUMAR FOR 

PETITIONER 
SH. ASHWANI KUMAR, 

ADJ CHD
SANDHU RICE AND GENERAL MILLS VS THE PUNJAB STATE 

COOPERATIVE
SH RAVINDER RANA FOR 

PETITIONER
SH. ASHWANI KUMAR, 

ADJ CHD
SH VAIBHAV JAIN, ADVOCATE FOR 

PETITIONER
SH. ASHWANI KUMAR, 

ADJ CHD
SH. ASHWANI KUMAR, 

ADJ CHD
SH. ASHWANI KUMAR, 

ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. SUNNY KUMAR GP FOR 
OBJECTORS AND SH. AJAY SINGH 

RAWAT FOR REP. NO. 1

SH. ASHWANI KUMAR, 
ADJ CHD

SH. SUNNY KUMAR GP FOR 
OBJECTORS AND SH. AJAY SINGH 

RAWAT FOR REP. NO. 1
SH. ASHWANI KUMAR, 

ADJ CHD
SH SANJIV TRIKHA FOR 

PETITIONER
SH. ASHWANI KUMAR, 

ADJ CHD
SH. NARESH S. RANA FOR 

PETITIONER
SH. ASHWANI KUMAR, 

ADJ CHD
SH. AMANDEEP SINGH TALWAR 

FOR DH
SH. ASHWANI KUMAR, 

ADJ CHD
SH. AMANDEEP SINGH TALWAR 

FOR DH
SH. ASHWANI KUMAR, 

ADJ CHD
SH. AMANDEEP SINGH TALWAR 

FOR DH

SH. ASHWANI KUMAR, 
ADJ CHD

NKG INFRASTRUCTURE LTD. V.S CHIEF ENGINEER(BRIDGES) PWD 
HARYANA

SH. AVNEET SINGH CHEEMA FOR 
PETITIONER. SH. PRANSHU 

CHATURVEDI GP FOR RESPONDENT

SH. ASHWANI KUMAR, 
ADJ CHD

SH. NP BHARDWAJ FOR 
PETITIONER, SH TARUN GUPTA 

FOR RESPONDENT

SH. ASHWANI KUMAR, 
ADJ CHD

SH. NP BHARDWAJ FOR 
PETITIONER, SH TARUN GUPTA 

FOR RESPONDENT

SH. ASHWANI KUMAR, 
ADJ CHD

SH PARVEEN MOUDGIL FOR 
PETITIONER AND GURPREET KAUR, 

VARUN KATYAL AND VARUN 
VERMA ADVOCATE OF RESP.
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Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of August, 2024

Date of 
Registration

Date of Case 
Management 

Hearing

63 CHANDIGARH ARB/731/2022 M/S MANCHANDA AUTO VS. TVS CREDIT SERVICES LTD 26.10.2022 16.08.2024

64 CHANDIGARH ARB/678/2020 THE DIRECTOR STATE TRANSPORT VS ROSHAN LAL VERMA 04.01.2020 21.08.2024

65 CHANDIGARH ARB/539/2022 RAVINDER SINGH VS THE PUNJAB STATE COOPERATIVE 14.07.2022 21.08.2024

66 CHANDIGARH ARB/82/2023 27.01.2023 21.08.2024

67 CHANDIGARH ARB/11/2021 VIKSON SECURITIES PVT. LTD VS. NEHA GUPTA AND OTHERS 06.01.2021 22.08.2024

68 CHANDIGARH ARB/68/2024 SAI RAM JI RICE VS PUNJAB STATE GRAIN SH RISHAB JAIN FOR PETITIONER, 15.01.2024 22.08.2024

69 CHANDIGARH ARB/757/2023 PUNJAB STATE WAREHOUSE VS M/S SHIV RICE MILL SH AJAY SOOD FOR PETITIONER 03.11.2023 22.08.2024

70 CHANDIGARH EXE/355/2024 M/S PRIL-VKGA VS CHIEF PROJECT SH P.S RANA FOR PETITIONER 14.08.2024

71 CHANDIGARH ARB/665/2024 PUNJAB STATE VS INTECH ORGANIC SH R.K SHARMA FOR PET. 23.08.2024 23.08.2024

72 CHANDIGARH ARB/110/2020 MUNICIPAL CORPORATION VS M/S THARMAX LTD SH SHASHI GAUTAM FOR PET. 28.01.2020 27.08.2024

73 CHANDIGARH ARB/644/2022 17.09.2022 27.08.2024

74 CHANDIGARH ARB/670/2024 PUNJAB HEALTH VS M/S SANDHU 28.08.2024 28.08.2024

75 CHANDIGARH ARB/672/2024 PUNJAB STATE POWER VS EMTA COAL SH NAVEEN SHARMA FOR PET. 28.08.2024 28.08.2024

76 CHANDIGARH ARB/56/2022 20.01.2022 29.08.2024

77 CHANDIGARH ARB/258/2023 27.03.2023 29.08.2024

78 CHANDIGARH ARB/703/2023 MLGC-ECC-VIPL VS THE PUNJAB STATE FEDERATION 30.10.2023 30.08.2024

79 CHANDIGARH ARB/704/2023 MLGC-ECC-VIPL VS THE PUNJAB STATE FEDERATION 30.10.2023 30.08.2024

80 CHANDIGARH ARB 37/2020 M/S KARTAR SINGH VERSUS STATE OF HARYANA PURAN SINGH RANA 10.01.2020 01.08.2024

81 CHANDIGARH EXE/432/2021 KARTAR SINGH VERSUS STATE OF HARYANA RAJ KUMAR SYAL 03.09.2021 01.08.2024

82 CHANDIGARH CIVILSUIT 21/2022 MS PARNEET ENVIROQUIPS VERSUS MS AIMS SANYA DEVELOPERS SANJAY JUDGE 12.12.2022 12.08.2024

83 CHANDIGARH ARB/737/2021 THE PSCS VERSUS GARG AGRO INDUSTRIES D.P GUPTA 17.11.2021 17.08.2024

84 CHANDIGARH ARB/616/2022 PSPRP VERSUS DHARIWAL COOPERATIVE LABOUR GP 26.08.2022 17.08.2024

85 CHANDIGARH RAJ KUMAR SINGAL VERSUS MS NH 7 PR REALTORS ABHISHEK VASHSTA 17.08.2024 17.08.2024

86 CHANDIGARH ARB 888/2021 THE PSCSM VERSYS BABA NANAK RICE RAJESH K SHARMA 20.12.2021 21.08.2024

87 CHANDIGARH ARB/550/2022 STATE OF PUNJAB VERSUS MITTAL CONSTRUCTION GP 22.07.2022 28.08.2024

88 CHANDIGARH ARB/552/2022 STATE OF PUNJAB VERSUS MITTAL CONSTRUCTION GP 22.07.2022 28.08.2024

89 CHANDIGARH ARB/702/2022 PSCWC VERSUS GATEWAY DISTRIPARKS LTD GURNOOR SINGH SANDHU 07.10.2022 30.08.2022

90 CHANDIGARH ARB 674/2024 RAJESH SOOD 30.08.2024 30.08.2024

91 CHANDIGARH EXE/367/2024 KARTAR SINGH VERSUS STATE OF HARYANA ROHAN MARKANDA 28.08.2024 28.08.2024

92 CHANDIGARH EXE/368/2024 KARTAR SINGH VERSUS STATE OF HARYANA ROHAN MARKANDA 28.08.2024 28.08.2024

93 SH.RAHUL GARG,CJSD CHANDIGARH 2178/2020 M/S RAJASTHAN VS. PSIDC MANDEEP SINGH KHILLAN 05.11.2020 25.09.2024
94 SH.RAHUL GARG,CJSD CHANDIGARH 2466/2018 IMPACT FOOD VS. M/S KWALITY ANIL AGGARWAL 13.08.2018 20.09.2024
95 SH.RAHUL GARG,CJSD CHANDIGARH 753/2017 M/S RAGAV VS. M/S EAST AJIT SINGH 05.05.2017 13.09.2024

96 SH.RAHUL GARG,CJSD CHANDIGARH 898/2016 NECTOR VS. NATIONAL VECC VISHAL KUMAR 18.05.2016 16.09.2024
97 SH.RAHUL GARG,CJSD CHANDIGARH 24/2018 ATULYA VS. SBI RAJESH KUMAR 08.01.20218 25.09.2024
98 SH.RAHUL GARG,CJSD CHANDIGARH 166/2019 B.S.DISTB. VS. CITY POTRAITS GURPREET SHARMA 23.10.2019 12.09.2024

99 SH.RAHUL GARG,CJSD CHANDIGARH 1169/2016 KWALS VS. INT.COMM. DEEPAN SHARMA 13.07.2016 09.09.2024
100 SH.RAHUL GARG,CJSD CHANDIGARH 2229/2015 M/S LIFE VS. TREATWELL SUNEET SHARMA 05.12.2015 10.09.2024
101 SH.RAHUL GARG,CJSD CHANDIGARH 1172/2020 BHUSHAN POWER VS. KRITI STEEL SAURABH GULIA 02.09.2020 20.09.2024

102 SH.RAHUL GARG,CJSD CHANDIGARH 1173/2020 BHUSHAN POWER VS. KRITI STEEL SAURABH GULIA 02.09.2020 20.09.2024
103 SH.RAHUL GARG,CJSD CHANDIGARH 1896/2014 BAJAJ ELEC. VS. AREN ENTP. RAJA BAHADUR SINGH 19.08.2014 DECREE
104 SH.RAHUL GARG,CJSD CHANDIGARH 425/2017 APEX METAL VS. MALWA GURDIT SINGH 16.03.2017 10.09.2024

105 SH.RAHUL GARG,CJSD CHANDIGARH 195/2021 GUJRAT VS. PB. FINANCIAL MANDEEP SINGH KHILLAN 03.02.2021 24.09.2024
106 SH.RAHUL GARG,CJSD CHANDIGARH 1531/2017 SIKKA INDIA VS. SAI CREATIONS RAKESH SHARMA 29.09.2017 18.09.2024
107 SH.RAHUL GARG,CJSD CHANDIGARH 803/2018 A.K.ADVT. VS. AMAR UJALA HARI OM CHOUDHARY 03.05.2018 19.09.2024

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ABHISHEK KHULLAR FOR 
APPLICANTS AND SH. KANWAR 

CHAUDHARY FOR RESP. NO. 1 AND 
2

SH. ASHWANI KUMAR, 
ADJ CHD

GP FOR PETITIONER, SH. NIKHIL 
HANDU FOR RESP.

SH. ASHWANI KUMAR, 
ADJ CHD

SH RISHAB JAIN FOR PETITIONER, 
SH AMANDEEP SINGH FOR 

RESPONDENT
SH. ASHWANI KUMAR, 

ADJ CHD
M/S JAI SHREE RICE MILLS VS. PUNJAB STATE CIVIL SUPPLIES 

(PUNSUP)
MS. SANJANA FOR PETITIONER. SH. 
BIRINDER PAL FOR RESPONDENT

SH. ASHWANI KUMAR, 
ADJ CHD

SH. P.K KUKREJA FOR APPLICANT 
AND SH. PARAS MONEY GOEL FOR 

RESP. NO. 1, SH. DEEPAK 
BHARDWAJ FOR RESP. NO. 2 AND 2

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

14.08.2024,23
.08.2024

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

LOVAN ARORA VS. PUNJAB STATE GRAIN PROCUREMENT 
CORPORATION LTD. SH. PARVEZ CHUG FOR PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH ANKIT CHAUDHARY FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHWANI KUMAR, 
ADJ CHD

PUNJAB STATE COOPERATIVE MILK PRODUCERS FED.LTD. VS. TCI 
FREIGHT

SH. AJAY SOOD FOR PETITIONER 
AND SH. MANINDER ARORA FOR 

RESPONDENT

SH. ASHWANI KUMAR, 
ADJ CHD

NEETA AP P LTD. V.S PUNJAB STATE CONTAINER AND 
WAREHOUSING CORPORATION LTD. 

SH. HIMANSHU RAJ FOR 
PETITIONER. SH.  GURNOOR SINGH 

SANDHU FOR RESPONDENT
SH. ASHWANI KUMAR, 

ADJ CHD
SH ROHAN MARKAND FOR 

PETITIONER
SH. ASHWANI KUMAR, 

ADJ CHD
SH ROHAN MARKAND FOR 

PETITIONER
SH RAJNISH GARG ADJ 

CHD
SH RAJNISH GARG ADJ 

CHD
SH RAJNISH GARG ADJ 

CHD
SH RAJNISH GARG ADJ 

CHD
SH RAJNISH GARG ADJ 

CHD
SH RAJNISH GARG ADJ 

CHD
TRADE MARK 

1/2024
SH RAJNISH GARG ADJ 

CHD
SH RAJNISH GARG ADJ 

CHD
SH RAJNISH GARG ADJ 

CHD
SH RAJNISH GARG ADJ 

CHD
SH RAJNISH GARG ADJ 

CHD
GREATER MOHALI AREA DEVELOPMENT VERSUS P AND HARYANA 

HIGH COURT
SH RAJNISH GARG ADJ 

CHD
SH RAJNISH GARG ADJ 

CHD



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of August, 2024

Date of 
Registration

Date of Case 
Management 

Hearing
108 SH.RAHUL GARG,CJSD CHANDIGARH 480/2020 M/S QUARDANT VS. MAHALAXMI ABNASH SINGH 07.03.2020 19.09.2024

109 SH.RAHUL GARG,CJSD CHANDIGARH 51/2017 BAJAJ ELEC VS. SELZ RAJA BAHADUR SINGH 09.01.2017 DECREE
110 SH.RAHUL GARG,CJSD CHANDIGARH 1703/2017 NEW DADILA VS. SINGA BUILDER ARIF QURESHI 26.10.2017 12.09.2024



Court District Case No. Advocate Act Section

Amritsar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Barnala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Faridkot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Fazilka Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Gurdaspur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jalandhar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kapurthala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Moga Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Pathankot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Rupnagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SAS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
SBS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Tarn Taran Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

1 CHANDIGARH 10/2018 Sh. Sanjeev Trikha 10-01-2018 no 13-08-2024 2405 Dismissed - - 34

Form 6  (Punjab)
Contested Commercial cases disposed during the month of August, 2024

Sr.No
.

Petitioner Name Vs Respon-
dent Name

Date of 
Registration

Whether 
Urgent Relief 

was sought 
and Pre-

Institution 
Mediation did 
not take place 

(Yes/No)

Date of 
Decision

Days for 
disposal

Nature of 
Disposal 

(Contested/Settl
ed)

Date of execu-
tion of decree

Number 
of days 

for 
execution 
of decree 
from date 

of 
decision

Sh. Sanjay Sandhir 
AD&SJ Chandigarh

M/S ARSS Infrastructure 
Projects Ltd Vs The Chief 

Engineer P 
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